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No. 211

ELECTION OF, DEPUTY SPEAKER

!

In pursuance of Rule 6 of the Rules of Procedure’
and Conduct of Business in the Legislative Assembly of
the National Capital Territory of Delhi, Ch. Fateh Singh,
a Member of the Delhi Legislative Assembly, has been
chosen unopposed ‘as Deputy Speaker of the Delhi Legislative
Assemply in the sitting held on the 1lth August, 1995.
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